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Department and the RBI repeatedly meet, come with the whole ecosystem and structure
to take proactive measures. It is a continuous process which we are doing, and wherever
we feel the need to fill gap areas, we reinforce that. As regards the child pornography, the
hon. Member is very right, Sir. We are working with the Interpol and the CBI to identify
those sites which are promoting pomographic matenals for children, which is completely
condemnable, and a large number of sites have been prohibited by us. I will furnish yvou

the details separately.
*]98. [The Questioner was absent.]

Self-reliance in godown capacity

F198. SHRIMATI SASIKALA PUSHPA: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether itisa fact that Government is paying lakhs of rupees as rent to private

godown owners across the country, including in the State of Tamil Nadu;
(by if so, the details thereof, State-wise;

(c) whether Government has formulated, any comprehensive policy for attaining

self-rehiance in godown capacity; and;
(d)y 1f so, the details thereof, if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI CR. CHAUDHARYY): (a) to (d) A
Statement 1s laid on the table of the House.

Statement

(a) and (b) Yes, Sir. The state-wise details of rent paid by Food Corporation of India
(FCI) to private godown owners in various states including Tamil Nadu are given in the
Annexure (See below).

(c) and (d) On the basis of peak stock requirement during procurement season, the
overall storage capacity required in the country is about 600 Lakh Metric Tonnes (LMT).
Against this, the total storage capacity available with Food Corporation of India (FCT),
Central Warehousing Corporation (CWC) and the State Agencies along with the hired
capacity was 726.18 LMT as on 30.11.2017. As such, there is sufficient capacity for

storage of food grains at the national level.
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However, to augment capacities in specific areas and to modernize the storage

facilities, the Government has been implementing the following schemes:—

@)

(iD

(ii)

Private Entrepreneurs Guarantee (PEG) Scheme: Under this Scheme,
which was formulated in 2008, storage capacity is created by private parties,
Central Warehousing Corporation (CWC) and State Government Agencies for
guaranteed hiring by FCI. A capacity of 139.92 lakh MT has already been
since completed as on 30.11.2017.

Central Sector Scheme: This scheme is meant for the North Eastern States
along with Himachal Pradesh, Tharkhand and Kerala. Funds are released
by the Government to FCI and also directly to the State Governments for
construction of godowns. During 12th Five Year Plan, a capacity of 1,17,680
MT 1n North Eastern (NE} States and 20,000 MT in other than NE States has
been completed by FCI. Further, a capacity of 46,495 MT has been created by
State Governments. This scheme is being continued for next 3 years 1.e. upto
2020. A capacity of 4,590 MT has been completed by FCI and 4,500 MT by

State Governments upto 30.11.2017 in the current financial year.

Construction of steel silos: Government of India has also approved action
plan for construction of steel silos in the country for a capacity of 100 LMT,
for modernizing the storage infrastructure and improving shelf life of stored
food grains. As on 30.11.2017, tenders have been awarded for a capacity of
38.50 LMT and a capacity of 6.25 LMT silos has already been added under

the above action plan.

Annexure

The State-wise details of rent paid by Food Corporation of India (FCI) in the year

2016-17 to private godown awners

{Amount in ¥ lakh)
SL Neo.  State Amount
1. Bihar 79.53
2. Jharkhand 1,085.99
3. Odisha 0.00
4. West Bengal (includes Sikkim) 463.41
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SL Ne.  State Amount
5. Assam 190.45
6. Manipur, Meghalaya and Tripura 36.12
7. Arunachal Pradesh 6.63
8. Haryana 23,590.43
9. Himachal Pradesh 235.62
10.  Jammu and Kashmir 1518.93
11.  Punjab {includes Chandigarh) 42.407.73
12.  Rajasthan 1178.14
13, Uttar Pradesh 5,032.78
14.  Uttarakhand 2.16
15, Andhra Pradesh (includes Telangana, Andaman and Nicobar) 654.59
16.  Kerala (includes Lakshadweep) 0
17.  Karnataka 784.79
18.  Tamil Nadu (includes Pondicherry) 889.17
19, Gujarat (includes Daman & Diu) 7793
20.  Maharashtra (includes Goa) 5,037.33
21.  Madhya Pradesh 132.26
22, Chhattisgarh 6.75
TorarL 83,410.74
MR. CHAIRMAN: Q. No. 198, the questioner is absent. Any supplementaries,
please?

S1. GIARTA Sfed: wela wumfa ofl, s agd geayqef ue 2, 5w fhai

& P ITG] BT ARG B & MY IR FMY Y &1 SART ST HSRT Jfaen 2, 6
ME e T 1 Y arrargerndT B 2D wr & fae, THRT oS 2R e wrer ugref
S TR 7 SRt 2, S99 95d ART AN fowgws |, s 7 3R T # wWRie g o 2
BA 5EH dlos WRY & 9 A W BT 81 2ad: § A s S s arsan g b
Ples TNl Bl eTadl &l 21F5d B & fy ga 91 Sura o¢ Xe § 3R 99d foru <1
TR e frat aifey, a8 wvdar 9 fird 92 100 9rg o emar & 89 o Rea
AT A TS T aTet 2, S &1 1 & Ha T 3Tford Hl?
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st dftame. A siiaa duxdis wx, Al gewr J agd aifsd R sidans 2
&3 & afex Al 1 7 I, o9 AfewHd TRIRAE 211 2, I9 I Sl & 912y, 98
600 g Hifgew e+ 8, ofh gAR ure 3t ) 726 drg Hifed a9 @) &Har 30 TR @l
Wgﬁlmﬁﬂ?ﬁfoodgramsﬁw%},Wﬁﬂﬁ?ﬂﬁﬁ%ﬂ?ﬁﬁ—ﬁ%,ﬂﬁﬁ?
319 modernization TEHT ST T8 B BAR e w31, =5 AT S & PRI BT BT &
Wﬂﬁqﬁﬁfoodsﬂifood storagesaiﬂﬁﬁ%lﬂiﬁﬁﬁlﬁwﬁmm
Agdis R =R i T AR i AR S ot ereern § td 218 ddd bl
afea w1 Tlé offl And that Committee has recommended that we should go for silos
instead of these old stores. 8 UhI¥ 100 AT4d HQI%E_*T RS g1 éﬁﬁlﬂ?ﬁ\_ﬂ &l hH
IR Pl G 81 2 3% A a9 2022 TF a9 T 3 O T 11 AN 75 BN < &
Hrgetlsl g7 fe1u 8 3R 38 @Rg 5 24 & g ol b Sex 9iks 819U Bl

SHRIMATI VIJIILA SATHYANANTH: Sir, I would like to ask a question
specifically about Tamil Nadu. T just want to put this question to the hon. Minister because
when there is peak season of harvest, people want to store foodgrains in a very secured
place. Evervbody wants to store it at that time because everybody will be having their

harvest and the price will not be that much.
MR CHAIRMAN: Question.

SHRIMATT VIIILA SATHYANANTH: I would like to know this from the hon.
Minister. Can the Food Corporation of India and the Central Warehousing Corporation
have their own warehouses, so that our people, especially the people of Tamil Nadu,
are able to store their food grain during harvest season? We need storage units in all the

District Headquarters. Will it be done?

MR. CHAIRMAN: Simply because he is sitting by your side, don't look at him.

Look at me.

sfift.ame. st aro afaTs @ IR 7 78T 81 She is worried about the storage
capacity of Tamil Nadu. She wants storage capacity of the FCI and the CWC to be
enahnced. # amue! a1 arg o g & arex Tied 154 @R < @1 91 storage B,
that is done by FCL. I hiring basis 7% H fory oIt €1 o w S fed st w2 €, a1 CWC
and State Warehousing Agencies & il &, 371 oid &1 Private Entrepreneurs Guarantee
Scheme & T&T I T TU 2, we take them for ten years on hiring basis. 3% BRI A we

have sufficient storage capacity. STl I storage facility at the time of harvest is
concerned, T8 Ffead w0 & ¢ o ST 21w wia 71E1 g1, 3ot i e o fery gfen
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811 3119 T 9 YirIRAS agd o4 81 ¥81 81 dfidrg & ey YieiRHe fdepd ®H 8l
TR T, I1Id DT 18T A1 B ¥8T 2, otherwise, there is no procrument. T8I TN wheat TS
< &1 We have our central storage capacity there.

SHRIMATI VIIILA SATHYANANTH: We have the largest production.
...(Interruptions)...

MR. CHAIRMAN: Please.

SHRI CR. CHAUDHARY: I agree with you. wfth WiRiRde il gldT 8
(A

sft wmafa: w20 Sft, aFR ST P HIR 2, 1Y 16 H STH] gD, AT |
Jo B, I RS P11 Shri Ragesh. The question is about Tamil Nadu.

SHRI K. K. RAGESH: Sir, the question is about warehousing.
MR. CHAIRMAN: Please be specific.

SHRI K.K. RAGESH: Sir, six months back we had seen tomato farmers going for
distress sale. And after two months, when we went to the market, we purchased the same
tomato for the price of more than ¥ 100 per kg. Sir, why did it happen? Because we are not
in a position to provide sufficient storage facilities to the farmers. I want to know from the
hon. Minister whether the Food Corporation of India will provide cold storage facilities

to the farmers for tomato and other perishable crops.

oft R 72t Y, 595 perishable products & 99 H qaT 2l

SHRI C.R. CHAUDHARY: Hon. Chairman, Sir, U®<s ST 8, 98 mainly 19
YR & foodgrains, dide, ﬁ—iﬁl’( coarse grains 1 ¢ Rul Bl 81 S8l dd vegetables
and fruits T THAT &, 78 THIHed? [SUEHT & §RT UH T Wi ot it g, fomms
TEd Pies TR o & HIT BRI B2 ... (EFET). .

st wumafa: S 21 Thank you.

Redevelopment of railway stations under PPP mode

#199.5HRI SAMBHAI CHHATRAPATT : Will the Minister of RAILWAY'S be

pleased to state:

(a) whether Government proposes redevelopment of railway stations across the

country in phased manner under the PPP mode;



